ITEM NO.26 COURT NO.3 SECTION XVII
SUPREME COURT OF IND IA
RECORD OF PROCEEDINGS Certffied to be true Cepy
Wssist egistrar (Judl.)
Civil Appeal No(s). 1898/2020 | -k 2020
Supreme C
HINDUSTAN PETROLEUM CORPORATION LTD. & ANR. Appellant(s)
VERSUS : 8811 73
M/S S.S ENGINEERS & ANR. Respondent(s)

(IA No.38865/2020-EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT and IA No.38862/2020-STAY APPLICATION and IA
No.38863/2020-PERMISSION TO FILE LENGTHY LIST OF DATES)

pate : 06-03-2020 This appeal was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE ARUN MISHRA
HON'BLE MS. JUSTICE INDIRA BANERJEE

For Appellant(s) Mr. Tushar Mehta, Solicitor General
_Mr. Sanjay Kapur, AOR
Mr. Sambit Panja, Adv.
Ms. Megha Karnwal, Adv.
Ms. Shubhra Kapur, Adv.
Mr. Arjun Bhatia, Adv.

For Respondent(s)

UPON hearing the counsel the Court made the following
ORDER

Issue notice. ’

In the meantime, there shall be stay of operation and
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COURT MASTER BRANCH OFFICER
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implementation of the impugned order.
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